R
SLP(C) No. 15196 OF 2001

| TEM No. 57 Court No. 6 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.15196/2001
(From the judgenent and order dated 25/07/2001 in RA 1771/01

of The HI GH COURT OF DELH AT N. DELH)

Bl LAS CHAND JAI N Petitioner (s)
VERSUS

SARQJ SHI NGARI Respondent (s)

(Wth prayer for interimrelief & office report)

Date : 29/10/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTICE V. N KHARE
HON BLE MR JUSTI CE B. N. AGRAWAL
For Petitioner (s) Ms. Rani Chhabra, Adv.
For Respondent (s) M. AK Sharma, Adv.
for M. Ajay Chaudhary, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
......... Lo............T.......T.......T.......T.......T..........J
Heard counsel .
Leave granted.
Status quo as on date shall continue.
. SP1

(Al ka Dudej a) (S. Krishnan)
Court Master Court Master



